
Union Bank 
of India 

LA Govt of India Undertaking) 

ASSET RECOVERY BRANCH PATNA 
1st Floor, Steel House, Near S K Purl Police 

Check Post, Boring Road, Patna-800001 
Email : arb.patna@unionbankofindia.bank 

OR SALE OF IMMOVABLE PROPERTY (Appendix  IV A) 
niovable Assets under the Securitisation and Reconstruction of Financial 

Interest Act, 2002 and proviso to the rule 8 (6) of the Security Interest 

in general and in particular to the Borrower(s) and Guarantor(s) that the 
imortgaged/charged to the Secured Creditor, the Possession of which has 
ter of Union Bank of India Asset Recovery Branch (ARB), the Secured 

is", "As is what is" and "Whatever there is" on 16.04.2024 for recovery of 
rore Seven Lace Ninety One Thousand One Hundred Thirty Two & Paise 

17 with further interest, costs and charges due to Union Bank of India ARB 
orrower/s: M/s Aashi Agrotech Pvt. Ltd., 213-5, Bhanu Kutir, Near Arya 

piapur, Patna —801503, M/s Aashi Agrotech Pvt. Ltd., Lalganj Sehra, Pali 
Director/s Guarantor/s : Mr. Avinash Kumar, S/o Late Abhay Nandan 

prArya Samaj Mandir Road, RPS More, Danapur, Patna-801503, Mrs. 
Xumar, 2B-5, Bhanu Kutir, Near Arya Samaj Mandir Road, RPS More, 
i Kumar, S/o Mr. Surendra Pratap Singh, 3, Sehra Lalganj Sehra, Paliganj, 
W/o Late Abhay Nandan Chaudhary, 30, Viii- Patori, Post- Patori Vasant, 
Jlmaya Singh, W/o Late Virendra Pratap Singh, 4, Sehra Lalganj Sehra, 
jun Kumar, S/o Mr. Surendra Prasad Singh, Chhota Govinandpur, 
t- East Singhbhum, Jharkhand —803001. Mr. Bijendra Kumar S/o Late 
a, Paliganj, Patna —801110 
Chaudhary (Guarantor) 

Iiiy Nandan Chaudhary, 213-5, Bhanu Kutir, NearArya Samaj Mandir Road, 
3. Mr. Avinash Kumar, S/o Late Abhay Nandan Chaudhary, 213-5, Bhanu 

f, RPS More, Danapur, Patna —801503. Mrs. Indu Kumari , W/o Late Abhay 
Rost- Patori Vasant, Dist.- Darbhanga —802301. Mrs. Geetanjali Rani D/o 
Vill- Patori, Post- Patori Vasant, Dist.- Darbhanga -802301 
OQ0/- (Rupees One Crore Fifty One Lakh Only) and earnest money deposit 

en Lakh Ten Thousand Only) with bid increment of Rs.10,000/- 
Unit Property at Mauza Lalganj Sehra, PS Paliganj, Thana No. 282, 
Plot No. 1625, Land admeasuring 1 Acre owned by M/s Aashi Agrotech 
drakanta Kunwar, South - Road, East- Chandrakanta Kunwar, West- 

Ithe sale, please refer to the link provided in Union Bank of India's website 
iia.co.in  / english / tendelviewallaãction.aspx and https://www. 
Iibapifindex.jsp  

Place: Patna Authorised Officer 

Visit the CDFD website http:IIwww.caTu.org.un for aetalleu 
advertisement I General terms and conditions. 

A CENTRAL ELECTRICITY REGULATORY COMMISSION 
ft 4th Floor, Chanderlok Building, 36 Janpath, New Dethi-1I0001 
- -. - Phone: 23353503 FAX: 23753923 

Petition No. 322111J2023 Dated: 26.3.2024 

NOTICE UNDER CLAUSE (a) OF SUB-SECTION (5) 
OF SECTION 15 OF THE ELECTRICITY ACT, 2003 

An application under Sections 14, 15 and 79 (1) (e) of the Electricity 
Act, 2003 (the Act) has been made by Gurgaon Palwal Transmission 
Limited, Windsotr, 1st Floor, Unit No. 101, Kalina, Santacruz East, 
Mumbai-400098, Maharashtra for the grant of a separate transmission 
licence for establishment of the 220 kV line bays (GIS) at 400/220 kV 
Prithla (GPTL) S/s on the Regulated Tariff Mechanism (RTM) mode 
(hereinafter referred to as the transmission scheme'). The scope of the 
projectforwhich the transmission licence has been sought is as under: 

2. The Central Transmission Utility of India Limited vide its letters dated 
27.9.2023 has recommended for the grant of a separate transmission 
licence to the Gurgaon Paiwal Transmission Limited for executing the 
transmission line through RTM route as mentioned in para-1 above. 
3. Based on the material available on record, the Commission has, vide 
order dated 26.3.2024 in Petition No. 322/TL/2023, proposed to issue 
transmission licence to the applicant for establishing the transmission 
scheme as noted in pars 1 above. 
4. A copy of the application, along with its annexures and enclosures, 
made by the applicant for the grant of an inter-State transmission 
Licence to Gurgaon Paiwal Transmission Limited before the Commission 
can be accessed at the website https://www.indigrid.co.in/documents-
manager/  or inspected by any person in the Commission's office by 
following the laid down procedure. 
5.' Notice is hereby given in pursuance of clause (a) of sub-section (5)01 
Section 15 of the Act that suggestions or objections, if any, to the 
Commission's proposal to grant a transmission licence to the applicant, 
as aforesaid, be sent to the undersigned by 15.4.2024 at the above noted 
address. The suggestions or objections received after the specified date 
shall not be considered. 
6. The application shall be taken up for the further hearing by the 
Commission on 19.4.2024. Any person who files suggestions or 
objections may in his/her discretion attend the hearing, for which no 
TA/DAshall be paid by the Commission. Sd!- 

(Harpreet Singh Pruthi) 
Secretary 

h:, ambari Post Office, Darbhanga, Bihar, 846001.10 Mr. Brajendra Narayn 

'

$inha, Kansi, Sirnri, Singhwara, Darbhanga, Bihar, 847123 
000/- and earnest money deposit will be Rs. 9,43,500/- with bid increment 

11 that piece and parcel of Land and Building admeasuring an area 0137 
bid) 598 (New), Khesra No. 3585(Old) 4201 (New), 3587(Old), 3588(Old), 
p.106, P.S-Simri, Anchsl- Singhwara, Darbhanga, Bihar in the name of Mr. 
Narayan Shrivastava & Mr. Brajendra Narayan Bhanu. 
(the sale, please refer to the link provided in Union Bank of India's website 
ia,co.in  I english / tend elviewallauction.aspx and https:IIwww. 
/ibapiIindex.jsp 

Place: Patna Authorised Officer 

 

oil New Delhi 

New Delhi 

S. Scope of Transmission Item Implementation 
No. Scheme Description timeframe 
1. 2 no. of 220 kV GIS line 220 kV line bays 

bays along with 220 kV (GIS)-2 nos. 
cable for line bay 220 kV cable for 31.3.2025 
interconnection at Prithia line bay 
S/s GPTL interconnection- 

1 Lot 
Total Estimated Cost Rs. 19.49 Crore 

- 


